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DELHI LEGISLATIVE ASSEMBLY

LIST OF BUSINESS

Tuesday, September 02, 1997 / Bhadrapad 11, 1919 (Saka)
2.00 P.M.

) QUESTIONS

Questions as entered in separate list to be asked and
answers given.

L SPECIAL MENTION

Matters to be raised by Members as given in separate
1ist.

. INTRODUCTION, CONSIDERATION AND PASSING OF BILLS

(1) Prof. Jagdish Mukhi to move for 1leave to
introduce "The Delhi Sales Tax (Amendment) Bill,
1997 (Bill No.13 of 1997)".
ALSO to introduce the Bill.

(2) Dr. Harsh Vardhan, Minister of Health to move
that -

"The Delhi Health Protection Bill, 1997 be
taken into consideration."

ALSO to move that the Bill passed.

4. SHORT DURATION DISCUSSION

Shri Deep Chand Bandhu :
Shri Ramvir Singh Bidhuri :

to raise the Short Duration Discussion regarding large
scale encroachment and costruction on Government land.

P.N. GUPTA
SECRETARY



